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(b) if so, why ilcences are not being 
ISsued; and 

(C) the steps beln, taken to ensure 
(1) that recurring royalty &)ayments are 
not made to foreigner, (ii) that im-
ported spares are banned where indi-
genous parts are available from local 
ancfllary industries, and (iii) that the 
manufacturers make every effort to 
have an entirely 'Swadeshi' sctoor 
manufactured In this country In due 
course through progressive indigenous 
production of parts thereof? 

The Minister of Industrial Develop-
meJtt and Company Mairs (ShTi F. A. 
Ahmed) (a) The screening of the 
remaining applications has yeot to be 
done. 

(b) Does not arise, 

(c) (i) Proposals involving payment 
of recurring royalty ta foreigners are 
considered carefully on merits and 
agreed to only if the Government are 
satisfied that Indigenous know-how is 
not available, 

(Ii) Each year when the Import pel icy 
is framed, care is taken by the Directo-
rate General of Technical De\'dopment 
to restrict/ban ~h  items which hav£> 
been indigenously developed or are 
likely to come up· 

(iii) Every year the import :lPplica-
tions for the import of raw materials 
and components ~r  Stfi.1tit,ized by the 
Directorate General of Technical Deve-
lopment vis-a_vis indi'lenollS develup-
ment and pro[:lressive reduction in the 
import content is ensured. Most of 
the vehicle manufactureu huve alrl'ady 
achieved over 00 'oer cent indigl'nous 
'Content. 

BallBJlani-Nayagarh RaOway Line 

"1148. Shri Cbintamani Panicrllbi: 
Will the inl~ r cf Ranays be pleas-
ed to state: 

(a) the present position of the cons-
'truotion of BanspaJI!-Na,.agarh Une; 

(b) whether It is a fac't that this 
.aame line M$ ~ ~ b,. the 
Secretqries' ClItlImtttae; 

(e) wMth... Government lIN aware 
that the development of mineral indus-
t., aa4 tuIl Ut!lisatlo'l o! Paradip Port 
is very lIluah interlinked with the 
speedy construction of this line; IIJld 

(d) it so, the neps I;l'lnl taker. to 
expedlte this project? 

De llialster of BaIIWUI (8hri C. M. 
Poonacha): (a) to (d). Iron ore depo-
sita In the Nayagarh Ilre'i are r.ot like-
ly to be developed in the near future, 
and a rail link from Mansoani/ Nayagarh 
to Paradeep is, therefore, not required 
at present. However, ~ transport ot 
ore from Tomka/Daltp.rl areas for 
export through Para deep Port. construc. 
tion of B.G. line from Cuttaek/lleral'R/ 
Nergundi to Paradeep i~ under consi-
deration and necessary surveys are in 
progress. This ,:>roposal has also been 
endorsed by the Informal Commlt.tee of 
Secretaries tor Tron ore ~  All 
the facts cO'!lcerning mineral develop-
ment, utilisation of Paradeep Port etc .. 
wlll be taken into a ~ n  in the sur-
veys and a decision about the construc-
tion of the Cuttack Paradeep line will 
be taken when the reJults of the sur· 
veys are known. 

Importll 01 Garments It,. Bombay 
Importers 

oUt9. Shri Abdul Ghani Dar: Will 
the Minister of Commerce be pleased 
to state: 

(a) whether Govern'TIent have recent-
ly reecived any represertathm against 
the Bombay importer3 fer cheating 
Government by 1 r in~ fresh stocks 
of garments and pull-ovcrs in pieces 
and in different bundles aleng with rag 
imports; 

(b) if so, how many such cases have 
been detected during the la·t flvl' years; 
and 

(c) whether any enquiry has been 
made in this matter and if so, the re-
sult thereof? 

The Deputy Minister in the Ministry 
of Commerce (Shrl Shaft Quresht):(a) 
~  $ir . 

(b) ~  (0). Po not Krise, 




